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Re6nancing of bank loam given ander 
IRDP by Nabard 

2156. SHRI ERA ANBARASU: Wi1l 
the_ Minister of FINANCE be pleased to 
gtate: 

(a) whether much of the b lnk Joans 
given under the Integrated Rurll bcv~lop­
ment Programme are not goi:.ig to be- re-
financed by the National Bauk. for Ag•i-
cultural and ·Rural Development; and 

(b) if so, how the banks arc. going to 
get . financcii for such loans? 

..... 

THE MINISTER OF FINANCE (SHRI' 
PRANAB MUKHERJEE): (a) and (b). 
Credit to the -· IR.DP from b"l.nks in the 
commercial as well as the coope:ativc sec-
tor amounted to Rs. 207 crore in 1980-81 
and Rs. 470 crores in 1981-82. Such cre-
dit support from bankc; out of their own 
funds, supplemented by :-efircince from 
NABARD, will continue to be provided to 
IRDP. . 

Interest shown by European firms for .:ol-
laboration with Indian companies 

2157. SHRI CIUITA BASU: Will th() 
Minister of COMMERCE be p1eased to 
~tate: 

(a) whether it is a fact that more 
than 200 European fi'rms have recently 
shown keen interest in collal:>nrating with 
Indian com!Xlnics for the execution of 
various projects in third countries; 

( b} if so, whether such coUaborations 
bas since been agreed ~ upon; .me! 

(c) if so, the terms and conditi ... ms 
thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRl 
SHTVRAJ V. PATIL): (a) NiJ Sir. 

(b) Docs not arise. 

( c) D~ not arise. 

T~!!I of IDA lending 

2158. SHRI CHIITA BASO: W:tl the 
Minister of FINANCE be plea~ed to t!te: 

(a) whether there is a mo·,rr on the 
part of the rich countries to ~tiffen the 
terms of IDA )ending both m tf:r'i s cf the 
rate of · interest end the perio,i for which 
Joan are given; 
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(b) if so, impact of this lending policy 
on the developing countrie!> in general. 
and todia in particular; and 

(c) what leps Governmem prn~ose to 
1ake to cushion its effect? 

THE MINISTER OF F INANCE 
(~HRI PRANAB MUKHFR~ EB): (a) 
'Suggestions have been made tha t ::he terr:is 
and condition'S of IDA credi! shou!d be 
made ... omewhat stiffer thou at present 

., However, so far as we arc pware, no 
formal proposal to this effect has beM 
made by the WorTd Bank. 

(b) and (c) . In our. view,. at a time 
when the developing countries are beset 
with difficulties in their bala::i~ of pw-
ments and fal:C declining rates of ~rowth , 
any hardening of concessional assistal)ce 
to them is unjustifiable and inappropri&te 
and would aggravate their existing difficul-
ties. This position bas been forcefully 
stated a t the Annual Meetings of the F und 
and the Ba111k at Toronto in September, 
1982. 

E xp.ert Committee for Small Tea Growers 

2159. Sk RI CHITTA BASUff Will the 
Minister of COMMERCE be pleased to 
state: 

(a) whether Government have set up an 
E xpert Committee to look in'o the pro-
b lems of the mall tea growers; 

(b) if so, whether the Ex.pert Com-
m ittee has submitted its report; 

( c) if so, salient features of the report; 
and 

( d) action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY . OF COMMERCE (SHRI 
SHIVRAJ V. PATIL): (a) to (d). Yes, 
Sir. The Expert Committee on Small 
<Jrowers has submitted its Report in Au-
gust, 1982. The main..c-conclusions and 
:recommem.dations ar:e as follows:-

i. A predominance of small grower i~ 
in South India. They account for a 
significant percentage of the total area 
under tea in South India. This 
should be kept in view while, formu-

lating policy for revitalising the sm!lll 
growers' sector. 

2. Programmes for small growers are 
to be drawn up by the Tea Board in 
consultation with the State agencies 
and Tea Associations. 

3. Depending on the. circumstances =n 
each State a Committee be set up 
under the aegis of Tea Board for re-
commending sale price of gree leaf 
by mall estates to the manufa turing 
units. 

4. Where suitable, the Indonesian pl.t· 
tern of nucleus estates be accepted in 
the rruill growers' sector. 

51• Certain specific improvements in Lb 
exi'Sting scheD?-es of the Tea Board. 

6. At present there is not much linkage 
between the budget of State Govern-
ments under the Plan and the Tea 
Board's programmes. It would be de-
sirable that the State Govt. plans in 
respect of tea be drawn up nd ex-
ecuted in consultation with the T a 
Board. 

The Committee h as also made specific 
recommendations in respect of Small Gro-
wers in Tamil-Nadu, Kerala, Himachal 
Pradesh, Tripura, West Bengal, ~sam, 
Ca.char etc. Tea Board has been requested 
to offer its comments Oll1. the recommenda-
tions of the Committee to facilitate Gov-
ernment level examination. 

Changes in !>Olicy to Step up Exports 

2160. SHRJ CHITT A BASU: wm the 
Minister of COMMERCE be pleased to 
state; 

(a) Whether Government have since 
worked out certain policy changes in order 
to step up exports; 

(b) if so, the details of the changes; and 
(c) in what way they differ from the 

previous ones? 

T'HE MINTST ... R OF STATE TN THE 
MINISTRY OF COMMERCE (SHRI 
SHIVRAJ V. PATIL): (a) to (c). Export 
promotion is a. continuous proce s. A 




